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Title: Papers laid on the Table of the House by members/Ministers.

THE MINISTER OF WATER RESOURCES (PROF. SAIFUDDIN SOZ): I beg to lay on the Table -

(1)

(2)

3)

(1) A copy of the Annual Report (Hindi and English versions) of the Betwa River Board,
Jhansi, for the year 2004-2005, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the Government of the
working of the Betwa River Board, Jhansi, for the year 2004-2005.

Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (1) above.

(Placed in Library. See No. LT 5576/2006)

A copy each of the following papers (Hindi and English versions) under sub-section (1) of
section 619 A of the Companies Act, 1956:-

(a) (1) Review by the Government of the working of the National Projects
Construction Corporation Limited, New Delhi, for the year 2005-2006.

(11) Annual Report of the National Projects Construction Corporation Limited,
New Delhi, for the year 2005-2006, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 5577/2006)

(b) (1) Review by the Government of the working of the Water and Power
Consultancy Services (India) Limited, New Delhi, for the year 2005-2006.

(1)  Annual Report of the Water and Power Consultancy Services (India) Limited,
New Delhi, for the year 2005-2006, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 5578/2006)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): I beg tolay on the Table a copy of the



Prasar Bharati (Broadcasting Corporation of India), Annual Statement of Accounts of Corporation
Rules, 2006 (Hindi and English versions) published in Notification No. G.S.R. 731(E) in Gazette of

India dated the 15! December, 2006 under section 34 of the Prasar Bharati (Broadcasting Corporation
of India) Act, 1990.

(Placed in Library. See No. LT 5579/2006)

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI
OSCAR FERNANDES): I beg to lay on the Table —

(1) A copy of the Employee’s Provident Funds Appellate Tribunal (Presiding Officer)
Recruitment Rules, 2004 (Hindi and English versions) published in Notification No.

G.S.R. 297 in Gazette of India dated the 3™ September, 2005 under sub-section (3) of
section 21 of the Employee’s Provident Funds and Miscellaneous Provisions Act,
1952.

(Placed in Library. See No. LT 5580/2006)

(2) A copy of the Employees’ State Insurance (Central) (1* Amendment) Rules, 2006 (Hindi
and English versions) published in Notification

No. G.S.R. 591 (E) in Gazette of India dated the 22nd September, 2006 under sub-section
(4) of section 95 of the Employees’ State Insurance Act, 1948.

(Placed in Library. See No. LT 5581/2006)

(3) (1) A copy of the Annual Report (Hindi and English versions) of the V.V. Giri
National Labour Institute, NOIDA, for the year 2004-2005, alongwith Audited
Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the V.V. Giri National Labour Institute, NOIDA, for the year 2004-2005.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (3) above.

(Placed in Library. See No. LT 5582/2006)

(5) (1) A copy of the Annual Report (Hindi and English versions) of the National
Instructional Media Institute, Chennai, for the year 2005-2006, alongwith Audited



Accounts.

(11) Statement regarding Review (Hindi and English versions) by the Government of the
working of the National Instructional Media Institute, Chennai, for the year 2005-
2006.

(Placed in Library. See No. LT 5583/2006)

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES
AND PENSIONS AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI SURESH PACHOURI): I begto lay on the Table a copy of the Annual Report
(Hind1 and English versions) of the Central Vigilance Commission, New Delhi, for the year 2005,
under sub-section (3) of section 14 of the Central Vigilance Commission, Act, 2003.

(Placed in Library. See No. LT 5584/2006)

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K.
HANDIQUE): I beg to lay on the Table —

(1) A copy of the statement (Hindi and English versions) explaining reasons for not laying the
Annual Report and Audited Accounts of the Hindustan Antibiotics Limited for the year 2005-2006
within the stipulated period of nine months after the close of the accounting year.

(Placed in Library. See No. LT 5585/2006)

(2) (1) A copy of the Annual Report (Hindi and English versions) of the Central Institute of
Plastics Engineering & Technology, Chennai, for the year 2005-2006, alongwith
Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Central Institute of Plastics Engineering & Technology, Chennai, for
the year 2005-2006.

(Placed in Library. See No. LT 5586/2006)



(3) A copy each of the following papers (Hindi and English versions) under sub-section (1) of
section 619 A of the Companies Act, 1956:-

(a) (1) Review by the Government of the working of the Hindustan Insecticides
Limited, New Delhi, for the year 2005-2006.

(i)  Annual Report of the Hindustan Insecticides Limited, New Delhi, for the year
2005-2006, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library. See No. LT 5587/2006)

(b) (1) Review by the Government of the working of the Hindustan Organic Chemicals
Limited, Raigarh, for the year 2005-2006.

(11) Annual Report of the Hindustan Organic Chemicals Limited, Raigarh, for the
year 2005-2006, alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

(Placed in Library. See No. LT 5588/2006)

(4) A copy of the statement (Hindi and English versions) explaining reasons for not laying the
Annual Report and Audited Accounts of the Bengal Chemicals and Pharmaceuticals Limited
for the year 2005-2006 within the stipulated period of nine months after the close of the
accounting year.

(Placed in Library. See No. LT 5589/2006)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (DR. SHAKEEL AHMAD): I begto lay on the Table-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the Centre for Materials
for Electronics Technology (C-MET), Pune, for the year 2005-2006, alongwith
Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of the
working of the Centre for Materials for Electronics Technology (C-MET), Pune, for
the year 2005-2006.

(Placed in Library. See No. LT 5590/2006)



(2) (1) A copy of the Annual Report (Hindi and English versions) of the Electronics and
Computer Software Export Promotion Council, New Delhi, for the year 2005-2006,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Electronics and Computer Software Export Promotion Council, New
Delhi, for the year 2005-2006.

(Placed in Library. See No. LT 5591/2006)

Pt HATAT d Iy AAl AT IUHIRT AHA, @Mel AR Frasif~ep v @=red § w57 7530 (3 wifcrera
qRan)  weey, § FrafaRed v ww ged W @ € -

(Placed in Library. See No. LT 5592-5604/06)
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(Placed in Library. See No. LT 5605-5607/2006)

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI
NAMO NARAIN MEENA): I beg to lay on the Table -

(1) (1) A copy of the Annual Report (Hindi and English versions) of the Centre for
Environment Education, Ahmedabad, for the year 2005-2006, along with Audited
Accounts.

(11) A copy of the Review (Hindi and English versions) by the Government of the
working of the Centre for Environment Education, Ahmedabad, for the year 2005-
2006.

(Placed in Library. See No. LT 5608/2006)



(2) (1) A copy of the Annual Report (Hindi and English versions) of the C.P.R.
Environmental Education Centre, Chennai, for the year 2005-2006, along with
Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of the
working of the C.P.R. Environmental Education Centre, Chennai, for the year 2005-
2006.

(Placed in Library. See No. LT 5609/2006)

3) (1) A copy of the Annual Report (Hindi and English versions) of the Indian Plywood
Industries Research and Training Institute, Bangalore, for the year 2005-2006, along
with Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the Government of the
working of the Indian Plywood Industries Research and Training Institute, Bangalore,
for the year 2005-2006.

(Placed in Library. See No. LT 5610/2006)

(4) (1) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of
Forest Management, Bhopal, for the year 2005-2006, along with Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Indian Institute of Forest Management, Bhopal, for the year 2005-
2006.

(Placed in Library. See No. LT 5611/2006)

(5) A copy of the Notification No. S.0O. 2031 (E) (Hindi and English versions) published in

Gazette of India dated the 27! November, 2006, recognising the Environmental

Laboratories under the Environment (Protection) Act, 1986, issued under sections 12 and 13
of the said Act.

(Placed in Library. See No. LT 5612/2006)



THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K.
HANDIQUE): Sir, on behalf of my colleague Shri Jay Prakash Narayan Yadav, I beg to lay on the
Table -

(1) A copy each of the following papers (Hindi and English versions) under section 619 A of the
Companies Act, 1956:-

(1) Review by the Government of the working of the Kerala Land Development
Corporation Limited, Thiruvananthapuram, for the year 2000-2001.

(11) Annual Report of the Kerala Land Development Corporation Limited,
Thiruvananthapuram, for the year 2000-2001, along with Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (1) above.

(Placed in Library. See No. LT 5613/2006)
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(Placed in Library. See No. LT 5614/2006)

(2) I e i iffH, 1982 &1 ORT 9 &1 IUYRT (3) & i i+ fawr [ (Feie=)
M, 2006 ST 15 RITHR, 2006 & HRA & ToU= # SfERLAT e A1.d.M. 558 (31) H WA Y 9,
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(Placed in Library. See No. LT 5615/2006)

(3) TS PN A6 A & af 2004-2005 & alfies ufcraeT qem oETRIfET orEi o
G&foa @i af @ | & g At "4E @ PR afd @ fiar 99 ted W T W 9 @ BRI @l



T arel faaxor @Y v ufe( iR aen 3TN HhR) |

(Placed in Library. See No. LT 5616/2006)

THE MINISTER OF STATE IN THE MINISTRY OF STEEL (DR. AKHILESH
DAS): I beg to lay on the Table -

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of
section 619 A of the Companies Act, 1956:-

(a) (1) Review by the Government of the working of the Rashtriya Ispat Nigam
Limited (Visakhapatnam Steel Plant), Visakhapatnam, for the year 2005-2006.

(11) Annual Report of the Rashtriya Ispat Nigam Limited (Visakhapatnam Steel
Plant), Visakhapatnam, for the year 2005-2006., along with Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 5617/2006)

(b) (1) Review by the Government of the working of the National Mineral
Development Corporation Limited, Hyderabad, for the year 2005-2006.

(i1) Annual Report of the National Mineral Development Corporation Limited,
Hyderabad, for the year 2005-2006, along with Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 5618/2006)




